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(c) and (d) The eight new IITs set up during the XIth Five Year Plan are presently
functioning from temporary premises due to delay in handing over of the land free of
encumbrances by the concerned State Governments and other reasons. However, these
[ITs have adequate infrastructure, administrative systems and staff. [IT-Mandi has started

functioning partly from its permanent campus at Kamand.

(e) No, Sir. All the established IITs are having infrastructure and facilities of good
standard. However, development & improvement of infrastructure is an on-going process

n keeping with global standards.
(f) Does not arise.
Decision on FYUP

23, SHRI RAJKUMAR DHOOQT: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government has taken a final decision on the fate of Four Year Under-
Graduate Programmes (FYUP) of Delhi University; and

(by 1ifso, the details thereof and if not, by when a decision 1s likely to be taken up

by Government?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATT SMRITI
ZUBIN TRANTI): (a) and (b) The University of Delhi has reported that the Academic
Council of University of Delhi, vide its resolution dated 28-06-2014, decided to replace,
with effect from the academic year 2014-15, the syllabi/scheme of examination under
the Four Year Under-graduate Programme ('Y UP) with scheme/syllabi which was in
existence in 2012-13.

Establishment of IIT and MM in Maharashitra

T24. SHRI RAMDAS ATHAWALE: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government has received any request from Maharashtra Government
regarding establishment of Indian Institute of Technology (II'T) and Indian Institute of
Management (ITM) in the State;

(by 1if so, the details thereof, as on date;
(c) the latest position of this proposal; and

(d) by when this proposal is proposed to be finalized along with the reasons for
the delay in this regard?

TOriginal notice of the question was received in Hindi.
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THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI
SMRITI ZUBIN IRANI): (a) to (d) Earlier in 2011, a request had been received from
the State Government of Maharashtra, for establishment of an additional Indian Institute
of Technology (I1T) and an Indian Institute of Management{IIM) in the State under the
XIIth Plan.

Since the state of Maharashtra does not have an [IM, the proposal to set up an [IM
in the State could be considered.

The state of Maharashtra already has an [T at Powai (Mumbai), which was established
in 1958. At present, there is no proposal for setting up of an additional 11T in the State of
Maharashtra.

Deadlock on continuation of FY UP in Delhi University

25. DR. PRADEEP KUMAR BALMUCHU: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(a) whether it is a fact that Government is of the view of dismantling the Four Year
Under-Graduate Programmeme (FYUP) in Delhi University;

(b)y if so, the details thereof;
(¢) whether UGC has also directed the Delhi University to defer the admission

procedure for the time being;
(dy if so, the details thereof; and
(e) the stand of Government in this regard?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATT SMRITI
ZUBIN TRANI): (a) and (b) The University of Delhi has reported that the Academic
Council of University of Delhi, vide its resolution dated 28-06-2014, decided to replace,
with effect from the academic year 2014-15, the syllabi/scheme of examination under the
Four Year Undergraduate Programme (FY UP) with scheme/syllabi which was in existence
in 2012-13.

(¢) No, Sir.
(d) and (&) Do not arise.
The Gujarat Educational institutions Services Tribunal Bill

26. SHRI DILIPBHAT PANDYA: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Central Government has received the Gujarat Educational

Institutions Services Tribunal Bill for approval; and



